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DESIGNATION SIGNATURE

CORAM

S. No. NAME

A1'TENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPAT.IY t,\W TRIBUNAL ON 24,04.20I7

NAME OFTHE PARTIES: Diggi Multitrade Ltd

SECTION OF THE COMPANIES ACT: 621A of the Companies Act 1956 and
441 of the Companies Act, 2013.
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Order
CA No.41/621AJ44,NCLTA{B/MArV2015

For the parties having mentioned without having proper instuctions, this

mentioning is rejected.
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